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EXECUTION APPLICATION NO. 11-12/2024

IN
ORIGINAL APPLICATION NO. 41/2020 & 94 of 2022

IN THE MATTER OF: -

Pushpendra Kumar ...Applicants
Versus

Nagar Panchayat Kadaura & Ors. ...Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT
NO. 1 IN COMPLIANCE OF ORDER DATED 16.09.2025
PASSED BY THIS HON’BLE TRIBUNAL

Nroae b
{ S

y @mtrate Kalpi, with additional charge of Executive Officer,

t:ﬁflgar Panchayat, Kadaura, District Jalaun, Uttar Pradesh, do hereby

solemnly affirm and declare as under:-

1.  That the deponent is the Sub-Divisional Magistrate of Kalpi
with additional charge of Executive Officer of Nagar
Panchayat, Kadaura, ie., Respondent No. 1 in the

abovementioned Execution Application, and is therefore well

acquainted with the facts and circumstances of the present

/ 1Y
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case, based on information and knowledge derived from the
official records maintained in the ordinary course of business.
2. That the applicant filed the present Execution Application No.
11/12 of 2024, alleging non-compliance with the directions
issued by the Hon’ble Tribunal. It was further alleged on
16.05.2025 that the ponds in question were not properly
maintained, with four (04) out of thirteen (13) ponds found to
be dry and three (03) out of thirteen (13) ponds reported to be
encroached upon. It was also submitted that the

Environmental Compensation earlier imposed remains

P pending recovery.
5y 'F’ . S
e dd 4 A N _ . _
i < ér-’" "'“"\..\3,"-* \ That this Hon’ble Tribunal, vide order dated 16.05.2025, was
f - ; PRLY
/ ( .r\ﬂ ; ‘ II’:.II
ij » iL RNy ipleased to issue the following directions:-
A A uJ,»;. 44 ‘1; Z/ /
\‘-\\~ AN PR S 8. The District Magistrate, Jalaun, appearing virtually,
N CONY
\\ﬁc Qﬂ,.a—-‘/

submitted that expeditious steps would be taken for recovery
of the Environmental Compensation amounting to Rs.
1,82,88,200/-, as referred to in the communication dated
28.01.2025. The District Magistrate, Jalaun, was further

directed to disclose the steps taken for the prompt removal of

SR /efnd afel
TR Taa Gar (@)
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encroachments from the ponds. The Learned Counsel for the
UPPCB clarified that this amount pertains to the
Environmental Compensation earlier imposed, which is still
pending recovery.

9. Respondent No. 1 was directed to disclose the steps
taken or proposed for preventing the flow of untreated sewage
into the ponds, as well as for the prevention and rejuvenation
of the ponds in question.

10. The Hon’ble Tribunal directed Respondent No. 1

and the District Magistrate, Jalaun, to file an affidavit in

terms of the above observations within six weeks.

Tribunal.
That subsequently, on 16.09.2025, the Hon’ble Tribunal heard
the submissions made on behalf of Respondent No. 1 and was

further pleased to pass the following directions:-

SuiTenerBr /sl e
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“3. It was submitted that the remaining 33
encroachments, for which orders have already been passed,
would also be removed within three months.

4. In view of the above, Respondent Nos. 1 and 3 were
directed to take expeditious steps for the removal of the
remaining encroachments.

5. The Learned Counsel for the applicant disputed the
above submission. Accordingly, he was permitted to place on
record all relevant material supporting his contention that
certain encroachments still persist and have not been

removed.

6. The Hon’ble Tribunal further took note that

sources of sewage discharge into each pond, and submit the
details along with the next report.
7. The respondents were directed to file their further

report at least one week before the next date of hearing.”

i L RT . SU , WIL. .}
TR /i R
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6. That in compliance with the directions and order dated
16.09.2025 passed by this Hon’ble Tribunal, the Respondent
No. 1 is filing the present compliance affidavit before this
Hon’ble Tribunal.

DETAILED ACTION REPORT OF THE RESPONDENTS

A.  That in compliance with the Hon’ble Tribunal’s order dated
16.09.2025, Respondent No. 1 most respectfully submits and
places on record the letter dated 14.07.2025 sent by
Respondent No. 1 to M/s Shivam Traders, Kalpi, confirming
the tender for the digging work of Pond Plot No. 585/2 (Seer

e T &;‘ .. Pond), situated at Nagar Panchayat, Kadaura, and the digging
B . ‘;‘:‘1\

= h'-?Work from in front of Mohalla Purva’s Pushp Vatika Guest

. e«é?ﬁk.’"ﬂ-'i'ﬁ J * .
21062021 % 4 &{ouse up to the bridge ahead of the MRF Showroom, for a
\ gmaissrz 0267 b

4%‘6@*% 7 total sum of Rs. 5,97,185.00, in compliance with the Hon’ble

-

Tribunal’s order dated 16.09.2025.

A true copy of the letter dated 14.07.2025 sent to M/s
Shivam Traders, Kalpi, confirming the tender for the digging
work of Plot No. 585/2, (Seer Pond) situated at Nagar
Panchayat, Kadaura and the diggjng work from in front of

Bl o firerih wifud
SRR AT SRR
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Mohalla Purva’s Pushp Vatika Guest House up to the bridge
ahead of the MRF Showroom is annexed herein and marked
as ANNEXURE-R/1.

B.  That in compliance with the Hon’ble Tribunal’s order dated
16.09.2025, Respondent No. 1 most respectfully submits and
places on record the letter dated 14.07.2025 sent by
Respondent No. 1 to M/s Contractor Shivkumar Gupta,
Kadaura, confirming the tender for the digging work of Pond
Plot No. 292/2 (Dhobipura Pond) situated at Mohalla

Dhobipura, Nagar Panchayat, Kadaura, for a total sum of Rs.

i <Y A48 e 4,95,918.00, in compliance with the Hon’ble Tribunal’s order
oo f-"# \
S.K.) ed 16.09.2025.
R2 i:'i\ f‘}:i&.\) !1
2&15:505{ ‘,;f(\ _,;;‘ A true copy of the letter dated 14.07.2025 sent to M/s
\

Contractor Shivkumar Gupta, Kadaura, confirming the tender
for the digging work of Pond Plot No. 292/2 (Dhobipura
Pond) situated at Mohalla Dhobipura, Nagar Panchayat,
Kadaura is annexed herein and marked as ANNEXURE-R/2.
C.  That in compliance with the Hon’ble Tribunal’s order dated

16.09.2025, Respondent No. 1 most respectfully submits and

PN N "
ST et aifte u 1
GURE Bl RECTR TI (q' i 1)
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places on record that eight (08) illegal encroachments existing
over Pond Plot No. 60 (Bramohri Pond), situated within Nagar
Panchayat Kadaura, have been duly removed on 08.11.2025.
Respondent No. 1 further places on record the list of removed
encroachments, along with real-time photographs of the
removal process, in compliance to the Hon’ble Tribunal’s
order dated 16.09.2025.

A true copy of the list of removed encroachments, dated
08.11.2025, pertaining to Pond Plot No. 60 (Bramohri Pond),
situated within Nagar Panchayat Kadaura, along with real-
time photographs of the removal process, is annexed herein

and marked as ANNEXURE-R/3.

: 09 2025, Respondent No. 1 most respectfully submits and

N 'y .
\jgﬁ?&i?; &/ p ces on record that one (01) illegal encroachment existing
(:QN / over Pond Plot No. 292 (Dhobipura Pond) and four (04)

illegal encroachments existing over Pond Plot No. 566
(Kerapati Pond), situated within Nagar Panchayat Kadaura,

have been duly removed on 09.11.2025. Respondent No. 1

IR ZaT T e
TR O Gl (GraE)
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further places on record the list of removed encroachments,

along with real-time photographs of the removal process, in

compliance to the Hon’ble Tribunal’s order dated 16.09.2025.

A true copy of the list of removed encroachments, dated

09.11.2025, pertaining to Pond Plot No. 292 (Dhobipura

Pond) and Pond Plot No. 566 (Kerapati Pond), situated within

Nagar Panchayat Kadaura, along with real-time photographs

of the removal process, is annexed herein and marked as
ANNEXURE-R/4.

E.  That in compliance with the Hon’ble Tribunal’s order dated

16.09.2025, Respondent No. 1 most respectfully submits and

j— places on record that four (04) illegal encroachments existing
Ly :T*E‘\;\\
),;;f-;i,." P }"\f‘-__OVGI‘ Pond Plot No. 566 (Kerapati Pond), situated within
7 3 3
i fSK. :
f ( iNagar Panchayat Kadaura, have been duly removed on

R
{ pie:
q * ( 211“4(262

- \
l‘\ O \RORID! 232_5’2 10 11.2025. Respondent No. 1 further places on record the list

——

of removed encroachments, along with real-time photographs
of the removal process, in compliance to the Hon’ble

Tribunal’s order dated 16.09.2025.

SurarE /i S
TR G O (i)
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A true copy of'the list of removed encroachments, dated
10.11.2025, pertaining to Pond Plot No. 566 (Kerapati Pond),
situated within Nagar Panchayat Kadaura, along with real-
time photographs of the removal process, is annexed herein
and marked as ANNEXURE-R/S.

That in compliance with the Hon’ble Tribunal’s order dated
16.09.2025, Respondent No. 1 most respectfully submits and
places on record that two (02) illegal encroachment existing
over Pond Plot No. 60 (Bramohri Pond) and two (02) illegal
encroachments existing over Pond Plot No. 566 (Kerapati
Pond), situated within Nagar Panchayat Kadaura, have been
duly removed on 11.11.2025. Respondent No. 1 further places
on record the list of removed encroachments, along with real-

e photographs of the removal process, in compliance to the

. Hon’ble Tribunal’s order dated 16.09.2025.

A true copy of'the list of removed encroachments, dated
11.11.2025, pertaining to Pond Plot No. 60 (Bramohri Pond)
and Pond Plot No. 566 (Kerapati Pond), situated within Nagar

Panchayat Kadaura, along with real-time photographs of the

TR YAIGe GERT (Sirel)
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removal process, is annexed herein and marked as
ANNEXURE-R/6.

That in compliance with the Hon’ble Tribunal’s order dated
16.09.2025, Respondent No. 1 most respectfully submits and
places on record that out of the thirty-three (33) illegal
encroachments existing within Nagar Panchayat Kadaura,
twelve (12) encroachments remained over Pond Plot No. 566
(Kerapati Pond), which have now been duly removed after
making appropriate and suitable arrangements for the said
encroachers. Respondent No. 1 further places on record the
list of the remaining illegal encroachments, along with real-

time photographs of the said encroachments, in compliance to

Y\ the Hon’ble Tribunal’s order dated 16.09.2025.

566 (Kerapati Pond), situated within Nagar Panchayat
Kadaura, along with real-time photographs of the said
encroachments, is annexed herein and marked as

ANNEXURE-R/7.

e I | AT A
SR SATEEER|
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H.  That in compliance with the Hon’ble Tribunal’s order dated
16.09.2025, Respondent No. 1 most respectfully submits and
places on record the letter dated 12.11.2025, sent by
Respondent No. 1 to the District Magistrate, containing the
list of encroachments that have been removed and those
pending removal, in accordance with the directions issued in
the Hon’ble Tribunal’s order dated 16.09.2025, along with
real-time photographs of the said encroachments, in
compliance to the Hon’ble Tribunal’s order dated 16.09.2025.

A true copy of the letter dated 12.11.2025, sent to the
District Magistrate, containing the list of removed and

,,P’”j“ _ remaining illegal encroachments, along with real-time

¢ »hotographs of the said encroachments, is annexed herein and

| d as ANNEXURE-R/S8.

at in compliance with the Hon’ble Tribunal’s order dated

e 16.09.2025, Respondent No. 1 most respectfully submits and
places on record the real-time photographs dated 28.11.2025

depicting the cleaning work carried out in Pond Plot No. 585/2

ST /3 H?-iﬁ]- TR
TR Yema @ar (Sei)
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(Seer Pond) situated in Nagar Panchayat, Kadaura, in
compliance to the Hon’ble Tribunal’s order dated 16.09.2025.

A true copy of the real-time photographs dated
28.11.2025 depicting the cleaning work carried out in Pond,
Plot No. 585/2 (Seer Pond), situated in Nagar Panchayat,
Kadaura is annexed herein and marked as ANNEXURE-R/9.
That in compliance with the Hon’ble Tribunal’s order dated
16.09.2025, Respondent No. 1 most respectfully submits and
places on record the real-time photographs dated 04.12.2025
depicting the construction of the CC road undertaken

alongside Pond, Plot No. 946 (Baheri Pond), situated in Nagar

A true copy of the real-time photographs dated
04.12.2025, depicting the construction of the CC road carried
out alongside Pond, Plot No. 946 (Baheri Pond), situated in

Nagar Panchayat, Kadaura, to prevent dirty sewage water

SuferaERr /s s
TR GURIG GaRT (Girel)
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from entering the pond, is annexed herein and marked as
ANNEXURE-R/10.

T That in view of the facts and circumstances hereinabove, it is
respectfully submitted that the respondents are meticulously
comply with the recommendation and direction passed by the
Hon’ble Tribunal.

DEPONENT
VERIFICATON

1 R y .
Verified at 2 on w& 9" 2025 that 1, the

above-named deponent to hereby verify that the contents of the

above stated paras are true to my knowledge and belief and no part
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M Gmail Chamber of Shwetank Sailakwal <chamberofshwetanksailakwal@gmail.com>

N V'tce@too-?' '

Compliance Affidavit on behalf of the Respondent No. 1 in Compliance of Order dated
16.09.2025 in EA/11-12/2024 Cause Titled:- Pushpendra Kumar -Vs.- Nagar Panchayat
Kadaura & Ors., NDOH:- 15/12/2025

1 message

Chamber of Shwetank Sailakwal <chamberofshwetanksailakwal@gmail.com> 10 December 2025 at 20:15

To: ranjan kumar rai <advranjan.rai@gmail.com>
Dear Sir,

Please find attached the Compliance Affidavit on behalf of the Respondent No. 1 in Compliance of Order dated 16.09.2025 in
EA/11-12/2024 Cause Titled:- Pushpendra Kumar -Vs.- Nagar Panchayat Kadaura & Ors., NDOH:- 15/12/2025

Consider this as advance service.

B Compliance Affidavit.pdf
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